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THE M INISTER OF COM M UNICATIONS (SHRI BENI 
P R A S A D  VARM A) : (a) M oney o rd e rs  are  gen era lly  
d e liv e re d  in t im e . C o m p la in ts  re g a rd in g  d e la y  in 
paym ent of M oney Orders constitu te  only about 0.1%  of 
the  M oney Order traffic. The occasiona l de lay in paym ent 
of M oney orders in hilly and remote areas is usually on 
account of irregu lar p lying of buses, d ifficu lt te rra in  and 
w eather cond itions. However, some Post offices in B ihar 
and Eastern Uttar Pradesh in particu lar, are not able to 
e ffect paym ent of m oney orders at tim es as loca l banks 
are not in a position to provide adequate  cash to Post 
O ffices and have d ifficu lties in p reparing dra fts fo r  low 
am ounts.

(b) and (c). Num ber of com pla in ts received relating 
to M oney O rders was 2,67,242 and 2 ,86,960 in 1994- 
95 and 1995-96 respectively. These include com pla in ts 
re la t in g  to d e la y , n o n -p a y m e n t, n o n - re c e ip t  of 
acknow ledgem ent. All com pla in ts are inqu ired into and 
rem edia l action is taken. If any o ffic ia l is found at fault, 
su itab le action is taken aga inst him.

(d) The in form ation on num ber of postal em ployees 
pun ished for lapses in the paym ent of m oney orders is 
be ing  co llec ted  and w ill be laid on the  Table of the  
House.

(e) The fo llow ing steps have been taken  to ensure 
prom pt paym ent of m oney orders

(i) A rranging adequate  finance  to post o ffices 
to pay m oney orders espec ia lly  in villages, 
hilly and rem ote areas.

(ii) P eriod ic revis ion of cash b a lances  of Sub 
P ost O ffices  and B ranch  P os t O ffice s  to 
ensure adequacy of cash in post o ffices.

(iii) Regular m onitoring of the paym ent of m oney 
o rd e rs  in P ost O ffice s  p a rt ic u la r ly  in the  
villages and rem ote areas.

(iv) Inspecting and v is iting  o ffic ia ls  who vis it Sub 
and b ranch  Post o ffices ve rify  paym en t of 
c e r ta in  n u m b e r o f m o n e y  o rd e rs  as a 
con tinu ing  p rocess.

(v) fo r ensu ring  adequate  cash to Post O ffices in 
Eastern U.P. and B ihar fo r paym ent of M oney 
O rders the m atter has been taken up with 
the  R e se rve  B ank  of Ind ia  and  is be ing  
pu rsued .

(vi)- P rog ress ive  m o to risa tion  of conveyance  of 
m ails , in c lu d in g  m oney o rde rs , to v illa g e s  
instead of conveyance  on foot to speed up 
transm iss ion .

(vii) T ransm iss ion  of M oney orders th rough V-SAT 
N ations located in different parts of the country.

Projects in Assam

2569. D R . A R U N  K U M A R  S A R M A  : W ill th e  
M in is ter of IN FO R M A TIO N  AND B R O A D C AS TIN G  be 
p leased to state :

(a) the  n um ber of p ro je c ts  fo r se tting  up of TV 
transm itte rs/A IR  sta tions in Assam  com pleted and the 
num ber of pro jects  pending so far, location-w ise;

(b) the tim e by w hich the pending pro jects are likely 
to be com ple ted; and

(c) the  d e ta ils  of th e  new  TV tra n s m itte rs /A IR  
S ta tions  p ro posed  to be set up in the  S tate during
1996-97, loca tion -w ise?

THE M IN ISTER OF CIVIL AVIATION AND M INISTER 
OF INFORMATION AND BRO ADCASTING  (SHRI C.M. 
IBRAHIM ) ; (a) to (c). A s ta tem ent show ing A ll India 
Radio S ta tions/D oorda rshan  Kendras function ing /under 
im p le m e n ta tio n /e n v isa g e d  to be set up in A ssam  is 
enclosed. AIR p ro jec ts  at Kokrajhar, Tezptir and Dhubri 
are expected be com ple ted  to by M arch, 1997 w hereas 
L u m d in g  is ta rg e te d  d u rin g  9 th  P la n  p e rio d . The  
D o o rd a rs h a n  p ro je c ts  e n v is a g e d  a re  ye t to  be 
sanc tioned  and im p le m e n ta tio n  of these  tran sm itte rs  
w ill be  ta ke n  up a fte r  re q u is ite  fu n d s /in fra s tru c tu re  
fac ilitie s  becom e ava ilab le .

STATEMENT

C om pleted  Schem es U nder im p lem en ta tion Envisaged to be set up

1 2 3

ALL INDIA RADIO

LRS Haflong NRS K okra jhar
LRS N agaon NRS Tezpur
LRS D iphu RC D hubri

CRS Lum ding

D O O R D A R S H A N

HPT HPT

D ib ruga rh Tezpur
G uw ahati Jorha t
S ilch a r B o g a in g a o n /K o k ra jh a r



2 7 3  W ritten Answers SRAVANA 10, 1918 {Saka) Written Answers 2 7 4

LPT

Jorhat, Sonari 
G oa lpara , B onga ingaon 
G o laghat, H aflong 
North Lakhim pur, T insukhia 
Lum dfng, H a ts inghm ari 
M argheritta , Hoja i 
Dhubri, D iphu 
Kokra jhar, N agaon 
Nazira, Tezpur,
G uw ahati (DD-II)

VLPT

D igbo i

TR AN SP O SE R

G uw ahati

LPT

B okagha t 
S ilchar (DD-II) 
D ib rugarh  (DDII)

2nd Transposer at Guwahati

Legend LRS Local Radio Station
NRS New Radio Station
RC - Relay Centre
CRS Community Radio Station
HPT High Power Transmitter
LPT Low Power Transmitter
VLPT Very Low Power Transmitter.

[T rans la tion ]

Post Offices in Village Panchayat

2570. S H R I R A JE S H  R A N JA N  A L IA S  P A PP U  
YADAV : W ill the  M in is te r of C O M M U N IC A TIO N S be 
pleased to state :

(a) the num ber of v illage panchaya ts in which Post 
Office facility  is ava ilab le  in Bihar;

(b) the tim e lim it fixed for p rovid ing such facilities 
to every v illage panchayat;

(c) the num ber of such village panchayat post offices 
where te legram  fac ility  is ava ilab le ;

(d) w hether the G overnm ent have form ula ted any 
schem e to p rov ide  te le g ra m  fa c ility  in every v illage  
panchayat Post O ffices of the State;

(e) if so, the deta ils  thereo f d is tfjc t-w ise;

(f) w h e th e r the G ove rnm en t p ropose  to p rov ide  
speed post service  in the main c ities of the State; and

(g) if so, the  deta ils  thereo f d istrict-w ise?

THE MINISTER OF CO M M UNICATIO NS (SHRI BENI 
P R A S A D  V A R M A ) : (a) T h e re  a te  8 2 5 4  v il la g e  
Panchayats in which Post Office fac ility  is available in
Bihar.

(b) There is no specific  Plan to p rov ide Post Office 
in each V illage P anchaya t. Post O ffices are  opened

progressive ly  under Annual Plan Schem es sub ject to 
fu lfilm ent of norms and ava ilab ility  of resources.

(c) There are 3394 Village P anchayat Post Offices 
where te legram  facility  is ava ilab le .

(d) No, Sir. There is no policy of the Departm ent to 
p rov ide  te leg raph  fa c ility  in eve ry  v illage  panchaya t 
Post Office of the State, as it is provided on the<basis 
of demand and justifica tion  of vo lum e of traffic.

(e) In view of above, not app licab le.

(f) The main cities of B ihar a lready covered under 
N a tio n a l S p e e d  P o s t N e tw o rk  a re  P a tn a , R anch i 
Jem shedpur and Dhanbad. Purnea, Katihar, Muzaffarpur. 
M unge r, B e g u s a ra i, D a rb h a n g a , Si w an ,- M o tih a ria  
Betiah, G iridih, Ara, Bhagalpur, Gaya & Bo*karo Steel 
City are c ities/Towns which are served under point-to- 
point Speed Post Network.

(g) Does not a rise -in  v iew  of (f) above.

[E ng lish ]

Contract for Export of Rice

2571. SHRI JAGAT VI'ft SINGH DRONA : Will the 
M jnister of FOOD be p leased to state ;

(a) w hether it is a fact the  Centre ’s nominee in the 
Board of D irectors ot the Food Corporation of India had 
com p la ined  about aw ard ing  of con tract fo r export of 
rice w ithout inviting tenders in 1995;


